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(f) if so, what remedial measures are
contemplated by Government to improve
the situation in the farm universities?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR):

Statement

(a) Prg-sently there arg 27 State agricul-
gural uniyersities and one Central Agricul-
tural University for North Eastern Hill
region in the country.

(b) The Annual Expenditure of these
Universities are met mainly by the res-
pective State Govts, and Indian Counecil
of Agricultural Research provideg only
limited funds for the Developmen; and
“Strengthening of their - educational pro-
grarnmes. .Similarly, assistance for
‘Strengthening the Regiona] research infra-
structure of the state agricultural univer-
‘sitieg is provided under Nationmal Agricul-
tural Research Project - (NARP). The total
Bth Plan/Phase I and II allocalions to the
127 ‘State. Agricultural Universities under
these headg are as under:—

1. Development and Strengthening of
"275AUs.” 7500.00 lakhs

2. Establishment and Development of
Central Agricultural University for
NEH region - 4100.00 lakhs

3. Assistance under Nationa] Research
Project Phase I & TI (1979-86 &
1936 95) 13928 35 lakhs

(c) The performarme of the State Apgri-
cultura] Universities was evaluated by a
Review Committee (generally referred to

-~asRandhawa Commiltee) appoinfed in the
-year: 1977, which submifted 1tS report in
the year 1978,

7 {d) The salient featureg of the findings
of 'the Randhawa Committee may  bd
summarised ag underi—

1. ‘Educational funcliong of Aegricul-
taraj] Universities in cases of Uttar Pra-
.desh. and Maharashtr, differed from rest
of the coun'ry in having affiliated col-
leges functioning outside the agricul-
tural university system.

2. Research functions arg yet to |
completely transferred to the agricultur
universities in the states like West Be
gal, Bihar, Tami] Nadu, Rajasthan; U
tar Pradesh Orissa and Madhya Pr
desh.

3. Extension Education functions
the State Agricultural Universities we
found to be limited in States like Keral
Bihar, Gujarat, Maharashtra, Tan
Nadu and Maharashtra, where field e
tension and training components are y
to be ful] transferred tp Apgricultur
University System.

4 Integration of feaching, resear
and Extension concept has been acce
ted in all the Agricultural Universiti
but the extent of integration achiev
differred from State to State.

5. General assement indicated that ;
though the individual achievements
State Apricultura) Universities, differ
widely, they have made significan; i
pact on agticultura]l development as w
as quality of education, research a
training.

(c) The Indian Council of Agrcultu
Research has not received any reporg
dicating either unsatisfactory performar
or falling educational standard of St
Agricultural Universities

(f) Question does noy arisg in view
wha; is stated for (e) above.

Cormption in Kendriy= Vidya'pya
Sangathan

*237. SHRI N. E. BALARAM:
SHRI SARADA MOHANTY:

Wil the Minister of HUMAN RI
OURCE DEVELOPMENT be pleased

state-

(a) whether Governmen; have recer

‘received a Memorandum from AKIV

(Democratit) = detailing the  widespn
corruption in the ¥Wendriya Vidyal:
Sangathan:

(b) if so, the detaily thereof: and
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(c) the reac'ion of Governmeny thereto?

THE MINISTER OF HUMAN RES-
OURCE DEVELOPMENT (SHRI ARTUN
SINGH). (a) No, Sir. According to infor-
mation furmshed by the Kendrya Vidya-
laya Sangathan, no recognised association
under the name of All India Kendriya
Vidyalaya Teachers Association (Democ-
ratic) exists,. No Memorandum has been
recently received from the said Associa-
fion

(b) and (c¢) Do not arise.

Prohibition in Andhra Pradesh

*238. DR. YELAMANCHILI SIVAIT:
Will the Miniser of WELFARE be pleased
to state:

(a) whether it is a faci thay production,
distribution and consumption of arrack is
prohibited in Andhra Pradesh;

to be fully transferred to Agricultural

(b) if so, whether there iy any constitu-
-tional obligation- on the part of Govern-
ment to compensat, the revenue. losg -to
the state-

{c) whether any representation from the
State Governmen!, seeking Centra) assis-
tance in this regard has been received, and

(d) if so, what are the detail; thercof
and-at what stage of consideration is the
same?

THE MINISTER OF STATE IN THE
MINISTRY OF WELFARE (SHRI X. V.
THANGKA BALU): (a) = According to
reports received by the Ministry, th, State
Government of Andhra Pradesh has ban-
ned the sale of arrack in the entir, State
wef, 1-10-1993,

(b) to (d) No. Sir.
Regarding in Educationa] Imstitutions

*235. SHRIMATI KAMALA SINHA:
DR. BAPU KALDATE:

Wil the Minister of HUMAN ' RES-

[RAJYA SABHA]

to Questions 74

OURCE DEVELOPMENT be pleased to
sate:

(a) whether Government are aware that
despite the promulgation of variops Ordi-
nances, the savage tradition of ragging of
new comers, has been fast spreading in|
various colleges, universities and other
educa‘ional institutions;

(by if so, whether Government have cri-
tically examined the issue to check this
tendency towards saddism;

(c) if so, what measures are con’empla-
ted by Government in this direction; and

(d) whether Goveinment have comside-
red the question of- involving psychologists
and eminen; educationists to find a solu-
tion to the menacing problem; if so, ‘the
step; taken by Government in thig regard?

The MINISTER OF HUMAN RES-
OURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (d) Government has
drawn the attention of Vice-Chancellorg of
all universities, Directors of IITS, Princi-
pals of Regiona] Engincering Colleges and
Education Secretaries of all States/Union
Territories to incidentg of ragging and re,
quested them to take immediale s‘eps. to
put an end to ragging and to provide new
students conditiony in which they feel
welcome and comfertable. Delhi University
has passed an Ordinance stricfly prohibi-
tiny ragging within th, premises of all
colleges and Departments of University ag
We][ as on public transport. Similar steps
can be taken by other universites where
the practice of ragging prevails As the
preetice of rapeing g “reprehensible, it is
for .the universities and college authorities
and the s‘uden:g themselves tg ensure that
rapping does not take place,
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